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Government may be circulated to all 
hon. Members. 

Mr. Speaker: Very well, the hon. 
Minister may place some copies in the 
Notice Office. 

Shrl TaDpmanl: The report of the 
Ad hoc Committee was circulated. 7, 
therefore, request that the decisions 
of the Government thereon may also 
be circulated. 

Mr. Speaker: If he has got further 
copies he may place them in the Notice 
Office, so that whichever han. Member 
wants a copy may take it from there. 

H'16 hrs. 

CALLING ATTENTION TO MA~ 
OF URGENT PUBLIC IMPORTANCE 

DELHI EARTHQUAKE 

Shrimati Da Palchoadhuri (Naba
dwip): Mr. Speaker, Sir, under Rule 
197, I beg to call the attention of the 
Minister of Home Affairs to the follow
ing matter of urgent public importance 
and I request that he may make a 
statement thereon:-

"The damage caused by the 
earthquake which rocked Delhi 
and other surrounding areas on 
the night of 27th August, 1960." 

The Minister of Home Affairs (Shri 
G. B. Pant): Sir, an earthquake shock 
of moderate intensity was felt at about 
9·30 in the night on Saturday, the 27th 
August, 1960. It was preceded by a 
rumbling sound and followed by two 
further shocks of slight intensity at 
about 23·00 hours in the night on the 
27th and just about midnight on the 
28th. Some slight tremors were also 
reported to have been felt on subse
quent days. This generally happens 
after an earthquake shock though the 
tremors become milder with the lapse 
of time. 

The epicentre of the shock on the 
27th has been determined to be about 

Importance 
30 miles East to North-East of DeihL 
The shock has been recoreded by most 
of the Indian Seismological Ob~erva
tories. 

Delhi lies in the seismic zone which 
has experienced only slight to mode
rate damage during earthquakes in the
past. The immediate cause of the pr&
sent earthquake is attributed to the 
development of strains in the interior 
rock structure and the slipping of 
rocks in that region. 

The Meteorological Department have· 
stated that while it is not possible to 
forecast the earthquakes, there seem. 
to be no reason to be- alarmed about 
recurrence now of- another shock at 
Delhi. 

One penon a«ed about 40 years sus
tained serious injuries while jumping 
from the first floor in a house in 
Karolbagh, and died in- the hospital on 
the 28th August. A five year old girl 
was seriously injured in village Palam 
as a result of house-collapse. She has, 
been admitted in the hospital. 

A few persons are reported to have 
been hurt due to fall of plaster and 
stones. 

The present reports indicate that 
about ten buildings have been serious~ 
ly damaged belonging to the Govern
ment-I am not giving the names; I 
have them with me, but if hon. Mem
bers are interested I shall read them 
out-well, all of us are safe luckily. 

Amongest the important public 
buildings which have suffered minor 
damage or cracks are the kitchen and 
-lining room in the family-wing in the 
Rashtrapati Bhavan, the Central cor
ridor of the Prime Minister's House. 
six rooms on the Attic Storey of 
Parliament House, Palam Airport ter
minal building, Safdarjang Airport and 
the Raisina Road Hostel including the 
Press Club. 

There have been hair/plaster cracks 
in the Janpath Hotel, Asoka Hotel and' 
the Reserve Bank buildings. 
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A number of bungalows in New 
Delhi have developed cracks, the 
worst affected being on the Bastin,s 
Road. Amongst the important ones 
are the houses occupied by the Minis-
ter of Information and Broadcasting, 
Minister of Parliamentary Affairs, 
Minister for Labour, and the hon. 
Speaker of Lok Sabha; two M.P.s' 
laouses in Ferozeshah Road, one M.P.'. 
flat in North Avenue and one in South 
Avenue. 

Government quarters in a number 
of other localities in New Delhi are 
also reported to have suffered minor 
damage. 

A Committee consisting of the 
Director of Estates, Superintending 
Engineer, First Circle, and Superin
tending Engineer. Second Circle, had 
been set up to visit the affected areas 
and has since arranged alternative 
accommodation, where necessary. 

It is estimated thal the approximate 
cost of the extra repairs rendered 
necessary to the Government build
ings as a result of the earthquake 
will be under Rs. 5 lakhs. 

Reports received show that a num
ber of private houses in various parts 
of Old Delhi and New Delhi have 
developed cracks. Some old houses 
have also collapsed but their number 
is very small. 

8hrlmaU Da Palcho1ldhurl: May I 
seek one clarification? 

The hon. Minister has been kind 
enough to give a full list, but it has 
been pointed out in the press that the 
Red Fort has also been damaged. 
That is a national monument and it is 
of great historical importance. I 
would like to know what the Govem
ment is doing to safeguard any por-
tion that may have been damaged 
and whether that work has already 
been taken in hand. 

8hrl G. B. Put: I have made the 
·statement so far as my information 

goes. It the Red Fort has been da
maged, and the damage can be repall"
ed, certainly suitable action will be 
taken. 

8hrl .Joachim Alva (Kanara): May 
I just place one aspect of the matter 
before the hon. Minister? The hon. 
Home Minister said that it is not pos
sible to forecast earthquakes. There 
are a number of countries which have 
faced earthquakes and they have a' 
their disposal a vast amount of scien
tific knowledge which, if analysed. 
may perhaps enable one to forecast 
these things also. In view of th~ 
may I know whether the Govemmen~ 
have done anything to exchange scien
tific information with those countrie. 
and also whether they have increased 
the personnel in these departments! 

8hri G. B. Pant: I earnestly hope 
that there will be no more earth
quakes in the time of Shri Joachim 
Alva or my ownl 

8hrlmaU Benn Chakravartty {Basir
hat): We heard that the seismographa 
and other machines of the meteorolo
gical department had been dismantled 
just at that time and that reaDy we 
do not have even any records of the 
recent earthquake. 

8hrl G. B. Pant: These questioDt do 
not arise out of my statement. 
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12'22 hili. 

PREFERENCE SHARES (REGULA
TION OF DIVIDENDS) BILL-

The MiDlster of Finance (Shrl Mor
ar,ii Desai): I beg to move for leave to 
introduce a Bill to regulate dividendi 
on preference shares of certain com
panies. 

Mr. Speaker: The question ia: 

"That leave be granted to intro
duce a Bill to regulate dividend. 
on preference shares of certain 
companies." 

The motion was adopted. 

Shrl Morarji Desai: I introduce the 
Bill. 

12'23 hili. 

INDIAN POST OFFICE (AMEND
MENT) BILL-

The MiDJster of TnUIsport and Com
_1IJlicatiOllll (Dr. P. SubbaraylUl): I 
beg to move for leave to introduce a 
Btll further to amend the Indian Post 
OfBce Act, 1898. 

Mr. Speaker: The question is: 

"That leave be granted to intro
duced a Bill further to amend the 
Indian Post Office Act, 1898." 

The motion was adopted. 

Dr. P. Subbarayan: I introducet 
the Bill. 

12'M hlII. 

DRUGS (AMENDMENT) BILL
cantil. 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shri Kar
markar on the 30th Auguat, 11160, 
namely:-

''That the Bill further to amend 
the Drugs Act, 1940, as passed by 
Rajya Sabha, be taken into consi
deration." 

Out of four hours that have been 
allotted, three hours and ten minutell 
have already been taken. Is the consi
deration stage over? 

The MiDlster of Health (Shrl Kar-
markar): Not yet; some hon Memberll 
wanted to speak. 

12'25 hlII. 

BUSINESS OF THE HOUSE 

Shrl &raj Raj Singh (Firozabad) : 
Sir, before you proceed with the Bill, 
may I make a suggestion? There was 
a motion to be taken up today, and it 
has been postponed. The motion about 
the floods in Orissa is to be taken up 
tomorrow. In Punjab also, there have 
very extensive floods. Since we heve 
saved time on the No-Day-Yet-Named 
Motion on the Direct Taxation Enquiry 
Committee Report, would it be possi
ble to allow more time for discussing 
the flood situation? Floods have oc
curred all over India. Could not aU 
these things be discussed in the motion 
that is coming up? 

Mr. Speaker: I am sure the matter 
will be communicated to the Minister 
of Parliamentary Mairs. So far as I 
am concerned, if there is time, I will 
allow more time. The Punjab floods 
may also be discussed then. 
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